Endt. No.

HIGH COURT OF CHHATTISGARH, BILASPUR

18895 /Checker Bilaspur, Dated_ 22 November, 2024

1i1-10-8/2000(IX)

Copy of Notification Nos. 4170 & 4172/4039/21-B/C.G./2024 dated 21-11-2024, issued

by the Law & Legislative Affairs Department, Mantralaya, Mahanadi Bhawan, Atal Nagar, Nava
Raipur & Notification No. 18894/Checker/ill-10-8/2000(1X), Dated 22/11/2024 issued by the High
Court of Chhattisgarh, Bilaspur, are forwarded to:-

1.

2.

10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

The Joint Registrar-cum-P.P.S. to Hon’ble the Chief Justice, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon’ble Shri Justice Sanjay K. Agrawal, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sanjay Agrawal, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Honble Shri Justice Parth Prateem Sahu, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon’ble Smt. Justice Rajani Dubey, High Court of Chhattisgarh,

Bilaspur, for information of her Ladyship.

Private Secretary to Hon'ble Shri Justice Narendra Kumar Vyas, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.
Private Secretary to Hon'ble Shri Justice Naresh Kumar Chandravanshi, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.
Private Secretary to Hon'ble Shri Justice Deepak Kumar Tiwari, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sachin Singh Rajput, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Rakesh Mohan Pandey, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.
Private Secretary to Hon'ble Shri Justice Radhakishan Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.
Private Secretary to Hon'ble Shri Justice Sanjay Kumar Jaiswal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Ravindra Kumar Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hor’ble Shri Justice Arvind Kumar Verma, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Bibhu Datta Guru, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon’ble Shri Justice Amitendra Kishore Prasad, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Registrar General, High Court of Chhattisgarh, Bilaspur, for
information.

P.A. to Director/Additional Director, Chhattisgarh State Judicial Academy, High Court of
Chhattisgarh, Bilaspur for information.

Registrar (Vigilance/l. & E/Judicial/S&A Cell/CPC), High Court of Chhattisgarh, Bilaspur
for information.

The Principal Secretary, Government of Chhattisgarh, Law & Legislative Affairs
Department, Mantralaya, Mahanadi Bhavan, Atal Nagar, Nava Raipur for information.

The Principal District and Sessions Judge, Raipur with a request fo make all
necessary arrangements for establishment of newly sanctioned court of Civil
Judge, Junior Division at Arang. He is also directfed to fransfer all Civil and
Criminal pending cases related with the jurisdiction of Arang area fo the said
newly established Court at Arang on or before 02-12-2024.
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22.

23.

24.
25.

26.
27

28.

29.

30.
31.

32.

33.

34.

35.

The Principal District and Sessions Judge, Balod/Balodabazar-Bhatapara/Balrampur-
Ramanujganj/ Bastar (Jagdalpur)/Bemetara/Bilaspur/Dakshin Bastar (Dantewada)/
Dhamtari/Durg/Janjgir-Champa/Jashpur/Kabirdham (Kawardha)/Kondagaon/ Korba/
Koria (Baikunthpur)/ Mahasamund/Mungeli/ Raigarh/ Rajnandgaon/ Surajpur/ Sarguja
(Ambikapur)/Uttar Bastar (Kanker) for information.

The Principal Judge/Judge, Family Court, Balod/ Balodabazar/ Bastar (Jagdalpur)/
Bemetara /Bilaspur/ Dakshin Bastar (Dantewada)/Durg/ Dhamtari/ Janjgir-Champa/
Jashpur/Kabirdham (Kawardha)/ Korba/ Koria at Manendragrah/Kondagaon/
Mahasamund/ Mungeli/ Raigarh/ Raipur/ Rajnandgaon/ Surajpur/ Sarguja (Ambikapur)/
Uttar Bastar (Kanker) (Chhattisgarh), for information.

The Registrar, Industrial Court, Ghadi Chowk, Raipur, for information

The Judge, Commercial Court, (District level), Atal Nagar, 2™ Floor, Yojna Bhawan,
Near Police headquarters, Nava Raipur, for information

All the Joint Registrar, High Court of Chhattisgarh, Bilaspur, for information.

The Additional Registrar (Judicial/Administration/D.E.& E./ Classification) High Court of
Chhattisgarh, Bilaspur, for information.

Officer-on Special Duty-cum-C.P.C., High Court of Chhattisgarh, Bilaspur for
information.

The Secretary, High Court Legal Services Committee, High Court of Chhattisgarh,
Bilaspur for information.

The Budget Officer, High Court of Chhattisgarh, Bilaspur for information.

The Additional Registrar, Work Section, Confidential Section, High Court of
Chhattisgarh, Bilaspur for information and necessary action.

The Dy. Registrar, District Establishment Section, High Court of Chhattisgarh, Bilaspur
for information and necessary action.

The Controller, Government Regional Press, Khairagarh Road, Rajnandgoan,
Chhattisgarh with a request to publish it (Notification No. 18894/ Checker/lll-10-
8/2000 (IX), Dated 22/11/2024 issued by the High Court of Chhattisgarh, Bilaspur, in the
forthcoming issue of Chhattisgarh Gazette.

Section Officer/Incharge, Court Manager/ Accounts/ Pension/ Protocol/ Dispatch
/Compliant/ Writ/ Civil/ Criminal/ Central Filing Section/Record Room (Adm.)/ Stationary/
Supreme Court Section/ Library/SCMS Cell, High Court of Chhattisgarh, Bilaspur for
information.

I/C NIC, High Court of Chhattisgarh, Bilaspur with a direction to upload this endorsement
in the official website to this High Court.

Comtu|za—"

(Balrgm Prasad Verma)

- Registrar General
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" GOVERNMENT OF CHHATTISGARH
LAW AND LEGISLATIVE AFFAIRS DEPARTMENT MANTRALAYA
MAHANADI BHAWAN, ATAL NAGAR, NAVA RATPUR (C.G.) 492002

NOTIFICATION

91 NOY 7074

}@ Raipur, Dated  /11/2024
No ‘U /4039 /XXI-B/C.G./2024,- In exercise of the powers conferred by sub-
section (1) of Section 9 of the Bharaliya Nagarik Suraksha Sanhita,2023 (No.46

of 2023) and in supersession of all previous Notifications, the State Government,

in consultation with the High Court of Chhattisgarh, hereby, establishes, with
effect from 02-12-2024, the following Courts of Judicial Magistrate First Class
and Judicial Magistrate Second Class in each District as shown in column (2) at
the places specified in column (3) and the number of courts as mentioned against

each in the table below, namely:-

TABLE
S. Name of the Name of the Place Name of Courts
No. District Judicial |  Judicial
Magistrate Magistrate
1% Class 2™ Class
(1) @ 3) ) )
1 | Balrampur- (iy Balrampur 2 -
Ramanujganj (iiy Ramanujgan] I -
(iii) Wadrafnagar i -
(iv) Rajpur ! -
2 | Bastar (Jagdalpur) | (i) Jagdalpur 11 2
3 | Balodabazar- (i) Balodabazar 4 -
Bhatapara (i)  Bhatapara 1 -
(iii) Simga 1 -
(iv) Kasdol 1 -
4 | Balod (1) Balod 5 -
(ii)  Gunderdehi 1 -
(iii)  Daundilohara 1 -
(iv) Dallirajhara ] -
5 Bemetara (i) Bemetara 3 -
(i1) Saja | -
6 | Bilaspur (i) Bilaspur 15 3
(ii) Pendraroad 3 -
(i)  Bilha | -
(iv) Kota 2 -
(v)  Marwahi 1 -
(vi) _ Takhatpur 1 -
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7 | Dakshin Bastar (i) Dantewada 3
(Dantewada) (i} Bijapur 2
(iii) Sukma 2

(iv) Bacheli 1

(v) Konta 1

8 | Dhamtari (i) Dhamtari 5
(i Kurud 2

(iii) Nagri 1

9 | Durg (0 Durg 23
(i)  Patan 1

(iii)  Bhilai-3 3

(iv) Dbamdha 1

10 | Janjgir-Champa H Janjgir 6
(iiy  Sakt 3

(ili) Dabhra 2

(iv) Champa 2

(v)  Pamgarh 1

(vi) Jaijaipur I

{vil) Navagarh 1

(viii) Malkharoda 1

(ix) Akaltara 1

11 | Jashpur (i)  Jashpur 3
(iiy  Patthalgaon 1

(iii) Kunkuri 2

(iv) Bagicha 1

12 | Kabeer Dham (D Kawardha 6
{Kawardha) (ii)  Pandariya I

13 | Kondagaon M Kondagaon 2
(ii)  Narayanpur P

(iii)  Keshkal 1

14 | Korba 6] Korba 6
(iiy Katghora 4

(iif) Pali 1

(iv) Kartala _ ]

15 | Koria (iy  Baikunthpur 4
(Baikunthpur) (iiy  Manendragarh 3
(iii)  Chirmiri 1

(iv) Janakpur 1

16 | Mahasamund (i) Mahasamund 7
(i) Saraipali 1

(iii) Pithoura 1

(iv) DBasna 1

(v) Bagbahara 1

17 | Mungeli (i)  Mungeli 4
(i) Lormi 1

18 | Raigarh () Raigarh 8
(ii) Dharamjaigarh 1

(iii) Gharghora 2

(iv) Sarangarh 3

(v)  Kharsiya 2

(vi) Bilaigarh I
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(vii) Bhatgaon

19 | Raipur

{i) Raipur

(iii) Rajim
(iv) Tilda
{v) Devbhog
(vi) Arang

(ii) Gariaband

I)—-lu—‘n—dw—-b)g—l

20 | Rajnandgaon

Chouki

(i) Rajnandgaon
(ii)  Ambagarh

(iii) Dongargarh
(iv) Khairagarh
(v)  Chhuikhadan

N L

21 | Sarguja
(Ambikapur)

(ii) Sitapur

(1) Ambikapur

22 | Surajpur

(i)  Surajpur
(ii) Pratappur

23 | Uttar Bastar
(Kanker)

(i) Kanker

(it}  Bhanupratappur
(iii)  Pakhanjur
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By order and in the name of the
Governor of Chhattisgarh,

/

(Rajnish Shrivastava)
Principal Secretary
Government of Chhattisgarh
Law & Legislative Affairs Department
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94 NOV 7174

Endt. NO.U‘ §'})4039/XXI—B/C.G./2024 Raipur, dated  .11.2024

\/L/Ii—egistrar General, High Court of Chhattisgarh, Bilaspur with reference to

L»JE\J

5.

memo No.174374/Checker/ITI-10-11/2000 Bilaspur, Dated 25" October,
2024 and No.18377/Checker/III-10-11/2000(Pt.VX) Bilaspur, Dated 13"
November, 2024 for information and necessary action.
Private Secretary to Hon’ble Law Minister, for perusal,

Mantralaya, Raipur for perusal,

Deputy Director, Government Regional Printing Press, in front of Indravati
Bhawan, Atal Nagar, Nava Raipur, for publication in E-Gazette (Extra
Ordinary)

Web-administrator, Law and Legislative Affairs Department, Mahanadi
Bhawan for uploading in the Official Website of the Department,

For information and necessary action.

,Q—’s?-ml"“«

(Shahabuddin Qureshi)
Additional Secretary
Government of Chhattisgarh
- %, Law & Legislative Affairs Department

-12-
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. Private Secretary to Principal Secretry, Law, Govt. of Chhattisgarh, '



GOVERNMENT OF CHHATTISGARH

LAW AND LEGISLATIVE AFFAIRS DEPARTMENT, MANTRALAYA

MAHANADI BHAWAN, ATAL NAGAR, NAVA RAIPUR (C.G.) 492002

NOTIFICATION

AL

/4039/XX1-B/2024,- In exercise of the powers conferred by clause (b)
of Section 5 of the Chhattisgarh Civil Courts Act, 1958 (No. 19 of 1958), and in

supersession of all previous Notifications, the State Government, hereby

No.

21 NOV 72024

Raipur, Dated /11 /2024

establishes, with effect from 02/12/2024, Courts of District Judges, Civil Judge

(Senior Division) and Civil Judge (Junior Division) in the following 23 (Twenty

Three) Civil Districts of the State as specified against each Civil District in the

schedule below, namely:-

SCHEDULE
S. | NAME OF CIVIL DISTRICT NUMBER OF COURTS
No. District Civil Civil
Judges Judges Judges
(Senior {Junior
Division) Division)

1. | Balrampur-Ramanujganj 2 2 3

2. | Bastar (Jagdalpur) 3 3 8

3. | Balodabazar- Bhatapara 6 4 3

4. | Balod 2 4 4

5. | Bemetara 2 3 3

6. | Bilaspur 15 8 15
7. | Dakshin Bastar (Dantewada) 5 4 5

8. | Dhamtari 1 3 5

9. | Durg 16 7 21
10. | Janjgir-Champa 7 6 12
11. | Jashpur 4 3 4
12. | Kabirdham (Kawardha) 1 4 3
13. | Kondagaon | 2 3 2
14. | Korba 6 5 7
15. | Koria (Baikunthpur) 4 5 4




16. | Mahasamund 5 4 7 L
17. | Mungeli 2 3 2 &
18. | Raigarh 11 S 13
19. | Raipur 19 10 27
20. | Rajnandgaon 5 7 6
21. | Sarguja (Ambikapur) 7 3 7
22. | Surajpur 6 5 4
23 | Uttar Bastar (Kanker} 4 4 2
RIS Call 91 NOV 7024

m“\}%osg/m—a/wﬁ./zom BTG SIUER ATy AR, 1958
(@® 19 I 1958) B URI—5 (W) FRT Waw WiRE H AT ¥ A Y, UG
frefalaa 23 (@) Rt Rl 4 = oggd # e sar e
wrnefter, eraRR =g (R o) ud ager =i Gfrar fdom)
@ wITITT e 02.12.2024 ¥ xenfue Bl g, i —

} ERACll
S. | NAME OF CIVIL DISTRICT NUMBER OF COURTS
No. ' e =y | @g8R EER
gravefier <ragrefrer
(iR SRR
&) o)
‘ 1. | qoRMER—RMATSETS 2 2 3
2. | gER (SRTEAR) 3 3 8
3. | geliCEeIR—YEMRI 6 4 3
4, |qrere 2 4 4
5. | 9neRt 2 3 3
6. | fSamgR 15 8 15
7. | 5T a=r (@dare) 5 4
8. |wwei 1 3 5
9. | g 16 7 21
10. | SioriiR—amar 7 6 12
1. | segR 4 3 4
12. | eemd (@) 1 4 3




13. | DIVSTIE 2 3 2
14. | ®RaT 6 5 7
15. | BIRAT (ERoTR) 4 5 4
16, | wETIHS 5 4 7
17. | gieh 2 3 2
18. | e 11 5 13
19. | XAQR 19 10 27
20, | XISTAIGITY 5 7 6
21. | w¥en (afgeTyR) 7 3 7
22, | PRI 6 5 4
23 | SR g (BIER) 4 4 2

By order and in the name of the
Governor of Chhattisgarh,

/

(Rajnish Shrivastava)
Principal Secretary
Government of Chhattisgarh

3 Law & Legislative Affairs %)%pﬂélven;)tn 94
Endt. Nop\\a— /4039 /XXI-B/2024 Raipur, dated ~ .11.2024

"’Iﬂgistrar General, High Court of Chhattisgarh, Bilaspur with reference to
memo No. 17437/Checker/IT1-10-11/2000(Pt.VILI) Bilaspur, Dated
25.10.2024, and memo No. 18377/Checker/I11-10-11/2000(Pt.VX)
Bilaspur, Dated 13.11.2024, for information and necessary action.

2. Private Secretary to Hon’ble Law Minister, for perusal,

Private Secretary to Principal Secretary, Law, Govt. of Chhattisgarh,

Mantralaya, Raipur for perusal,

4. Deputy Director, Government Regional Printing Press, in front of Indravati
Bhawan, Atal Nagar, Nava Raipur, for publication in E-Gazette (Extra
Ordinary) '

5 Web-administrator, Law and Legislative Affairs Department, Mahanadi
Bhawan for uploading in the Official Website of the Department,

For information and necessary action.
>? PRTAL M

L)

(Shahabuddin Qureshi)
Additional Secretary
Government of Chhattisgarh
~§ Law & Legislative Affairs Department

-6-
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&1 —10-8 /2000 (X}

sl fufde =g affyam, 1958 (FHie 19 | 1958), I ORT 12 & SUIRT (1) §RT Ugw
ufgdl & W ¥ o g wen 39 oway N SN @ g @@ B ERgEEr mEe-
17312 /AR / EF—10—8 /2000 (VII]) =i 23.10.2024 BT afaflsq o= g, <9 <O BRIGTG TS &N
frder a7 & 5 oaiTe § % Rifda Rrer & o, Ry ok faurh ot R, IR o1 aftegg waiw
4172 / 4039 / 21—, / 2024, T&AIF 21 AewR, 2024 FNT e fyem =amonfrer, fafdd =mander, aRse sl qen
Rifaer ~arorier ofvs Sofl & =maeg RAie 02122024 ¥ 49 € T 9Ro # 1R@w RifE e & @R

S RIAY Baie, faemaqR
SfERTET

feemagR, faaie 22 TawR, 2024

fafifes wHl ) 93—
HrRoft
F. | e fotel | ToTell T @ Ored | Rifde g aRke gl | Rifde =i s Ao
@ A P I @ AT
dou @ WE | raradr T B | OrEedl B | Y9 o WH | gred] &
(1) @ (3) @ () (6) @) ()
1 | 9TeE 1, IreliE 2 1. Tellg 3 1, IS 2
2. eE! 1 2. TERANTSTERT 1
3. SUSIABRI 1
2 | gelCEIR | 1.9clGETaR 5 1 FAITENR 2 1. JOICTETAR 2
—q[EURT | 2. HICHRT 1 2. {ICTYRT 1 2. Rym 1
3. HISA 1
3 | SORER — |1, NHSTIIS 2 1. RTATISTTST *o 1. JeRHAYR 1
RLIFERS] 2. ArEHTTY 1
3. VIOTYY 1
4 | gTR 1. TTEAYR 3 1. SEAYR 3 1. STEAQR 8
(STTETR) ;
5 | ewewr 1. SHART 2 1. NI 3 1, SHAT 2
2. T 1
6 |faemagR 1. ToeIgR 13 1, TeemegR 5 1, TeemagR 10
2, YUgRIS 2 2. YTERIS 2 2. IUERIS 1
3. fae=r 1 3. BT 2
4, FRATE! i
5. TEAYR 1
7 | gRmr swR | 1. <049re) 5 1. godrSt 1 1. qoareT 2
(Saarsi) 2. Gl 2 2. IR 1
3. 9o 1 3. gl 1
4. BT 1
8 | GEEN 1. SHERT 1 1. ST 2 1. ECRE 3
2. FHG 1 2. TN 1
3. THY 1
9 |3 1. g 15 1. gt 5 1. g0 18
2. greq 1 2. UreH 1 2. fremE—3 2
3. g3 1 3. e 1
10 | SToRTR— 1. SIS 5 1. STeIR 2 1. SISHIR 4
Gl 2. il 2 2. gl 2 2. gl 1
3. 94l 1 3. 99T 2
4. JHEART 1 4. TS 1
5, GITgY 1
6. TG 1
7. HIGRERIGT 1
8. =T 1
11 | STE9Y 1, SR 1 1. SETQR 2 1. STR 1
2. AR 2 2. AR 1 2. Ueefel g 1
3. Ueieli Tl 1 3. g 1
4. FARY 1
12 | FEREH 1. HaEl 1 1. Dl 4 1. Haul 2
(e 2. gsREn 1
13 | BIVSFTIG | 1. BIVERTE 1 1, BIVEFTT 2 1. IRTYOIGR 1
2. TRTIUTYR 1 2. IRTUIR 1 2, DIBT 1
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T4 | PRE 1. HRET 3 1. BIRET 3 1. PIRET 3
2. HTERT 3 2. HTHURT 2. HEERT 2

3. qrell 1

4. BRI 1

15 | HIRET 1. §HISYR. 1 1. JHUGYR 2 1. 9HISYY 2
(@gUoqR) | 2. WIS 2 2. FIRITG 2 2. FATS 1

3. RRAR 1 3. R 1 3. WFThYY 1

16 | TS 1, B 3 1. RS 3 1. TEHS 4
2. RISl 2 2. IRTSTel 1 2. ey 1

3. gGAT 1

4. STETET 1

17 | gl 1. et 2 1. girelt 3 1. el 1
2. ARHT 1

18 | TG 1. IATG 9 1. YIS 2 1. TG 6
2. ARTe 1 2. EVEIST 1 2. YTHSIIG 1

3. TRENET 1 3. ARG 2 3. ERRYAT 2

4. Rede 1

5. YCIq 1

6. ENEIST 1

7. ORTE 1

19 | IR 1. PR 18 1. XAQR 8 1. PR 22
2. MRYEE 1 2. TRAEE 2 2. TRaET 1

3, oy 1

4. Ry 1

5, ST 1

- 6. SIRT 1

20 | ISR {1, oIS 3 1. XSG 2 1. ISR 3
2. WRIG 1 2. FRFG—dIH) 2 2. SN 1

3. SRITG 1 3. BNRTG 1 3. WIS 1

4. TRTTG 2 4. G3URH 1

21 | IR 1. ROTGR 5 1. RAR 4 1. AR 4

2, JAYR 1 2. YATYR 1

22 | A 1. 3ITFERTYR 7 1. HTFGPBIYR 3 1. ffFeeBIgR 5
(1feepTyR) 2. A 2

23 | TR TR | 1. BB 2 1, THidN 3 1. PHIBR 1
(BiehR) 2. AIIURIIYY 2 2. AR 1 2. TSR 1
qrT 135 105 167

A~ e # falRe =l ke Sl & *2 [mreE — (M-t + qeRmgR—1)

No. 18894

IChecker

[11-10-8/2000(1X)

In exercise of the powers conferred by Sub-section (1) of Section 12 of the Chhattisgarh Civil
Courts Act, 1958 (Act No. 19 of 1958) and in supersession of its previous Notification No. 17312/Checker/lll-
10-8/2000 (VIII), dated 23.10.2024, the High Court hereby directs that the Courts of District Judges, Civil
Judges, Senior Division and Civil Judges Junior Division as established by the Law Department Notification No.
4172/4039/21-B/2024, dated 21-11-2024 for each Civil District in Chhattisgarh shall sit with effect from the date
02,12,2024 at the places specified against them in the table below:-

Bilaspur, Dated 22" November, 2024

TABLE
Sl Name of Civil Court of District Judges Court of Civil Judges Court of Civil Judges
No. District Senior Division Junior Division
Place of Sitting No. of | Place of Sitting No. of | Place of Sitting | No. of
Courts Courts Courts
(1) (2) (3) 4 (5) (6 ) )]
1 Balod 1. Balod 2 1. Balod 3 1. Balod 2
2. Gunderdehi 1 2. Dallirajhara 1
3. Daundilohara 1
2 Balodabazar- 1. Balodabazar 5 1. Balodabazar 2 1. Balodabazar 2
Bhatapara 2. Bhatapara 1 2. Bhatapara 1 2. Simga 1
3. Kasdol 1
3 Balrampur- 1. Ramanujganj 2 1. Ramanujganj *2 1. Balrampur 1
Ramanujganj 2. Wadrafnagar 1
3. Rajpur 1
4 Bastar (Jagdalpur) | 1. Jagdalpur 3 1. Jagdalpur 1. Jagdalpur 8
5 Bemetara 1. Bemetara 2 1. Bemetara 3 1. Bemetara 2
2. Saja 1
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kel Bilaspur 1. Bilaspur 13 1. Bilaspur 5 1. Bilaspur 10
2. Pendraroad 2 2. Pendraroad 2 2. Pendraroad 1
3. Bilha 1 3. Kota 2
4. Marwahi 1
5. Takhatpur 1
1 Dakshin  Bastar | 1. Dantewada 5 1. Dantewada 1 1. Dantewada 2
(Dantewada) 2. Sukma 2 2. Bijapur 1
3. Bijapur 1 3. Bacheli 1
4. Konta 1
8 Dhamtari 1. Dhamtari 1 1. Dhamtari 2 1. Dhamtari 3
2. Kurud 1 2. Nagri 1
3. Kurud 1
9 Durg 1. Durg 15 1. Durg 5 1. Durg 18
2. Patan 1 2. Patan 1 2. Bhilai-3 2
3. Bhilai-3 1 3. Dhamdha 1
10 | Janjgir-Champa 1. Janjgir 5 1. Janjgir 2 1. Janjgir 4
2. Sakti 2 2. Sakti 2 2. Sakti 1
3. Champa 1 3. Dabhra 2
4, Akaltara 1 4. Pamgarh 1
5. Jaijaipur 1
6. Navagarh 1
7. Malkharoda 1
8. Champa 1
11 Jashpur 1. Jashpur 1 1. Jashpur 2 1. Jashpur 1
2. Kunkuri 2 2. Kunkuri 1 2. Patthalgaon 1
3. Patthalgaon 1 3. Bagicha 1
4. Kunkuri 1
12 | Kabirdham 1. Kawardha 1 1. Kawardha 4 1. Kawardha 2
(Kawardha) 2. Pandariya 1
13 | Kondagaon 1. Kondagaon 1 1. Kondagaon 2 1. Narayanpur 1
2. Narayanpur 1 2. Narayanpur 1 2. Keshkal 1
14 | Korba 1. Korba 3 1. Korba 3 1. Korba 3
2. Katghora 3 2. Katghora 2 2. Katghora 2
3. Pali 1
4. Kartala 1
15 | Koria (Baikunthpur)| 1. Baikunthpur 1 1. Baikunthpur 2 1. Baikunthpur 2
2. Manendragarh 2 2. Manendragarh 2 2. Manendragarh 1
3. Chirmiri 1 3. Chirmiri 1 3. Janakpur 1
16 | Mahasamund 1. Mahasamund 3 1. Mahasamund 3 1. Mahasamund 4
2. Saraipali 2 2. Saraipali 1 2. Pithoura 1
3. Basna 1
4, Bagbhahara 1
17 | Mungeli 1. Mungeli 2 1. Mungeli 3 1. Mungeli 1
2. Lormi 1
18 | Raigarh 1. Raigarh 9 1. Raigarh 2 1. Raigarh 6
2. Sarangarh 1 2. Gharghora 1 2. Dharamjaigarh 1
3. Gharghora 1 3. Sarangarh 2 3. Kharsiya 2
4, Bilaigarh 1
5. Bhatgaon 1
6. Gharghora 1
: 7. Sarangarh 1
19 | Raipur 1. Raipur 18 1. Raipur 8 1. Raipur 22
2. Gariaband 1 2. Gariaband 2 2. Gariaband 1
3. Rajim 1
4. Tilda 1
5. Devbhog 1
6. Arang 1
20 | Rajnandgaon 1. Rajnandgaon 3 1. Rajnandgaon 2 1. Rajnandgaon 3
2. Khairagarh 1 2. Ambagarh-chouki 2 2. Dongargarh 1
3. Dongargarh 1 3. Dongargarh 1 3. Khairagarh 1
4. Khairagarh 2 4. Chhuikhadan 1
21 Surajpur 1. Surajpur 5 1. Surajpur 4 1. Surajpur 4
2. Pratappur 1 2. Pratappur 1
22 | Sarguja 1. Ambikapur 7 1. Ambikapur 3 1. Ambikapur 5
(Ambikapur) 2. Sitapur 2
Uttar Bastar | 1. Kanker 2 1. Kanker 3 1. Kanker 1
(Kanker) 2. Bhanupratappur 2 2. Bhanupratappur 1 2. Pakhanjur 1
TOTAL | 135 106 167

Note:- *2 Courts of Civil Judge , Senior Division — (Ramanujganj-1 + Balrampur-1) .
BY ORDER OF KHE HIGH COURT
_ /‘gﬂ,hl ’M
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